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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001 Dated.: 4™ June, 2015/

14 Jyaistha, 1937 (Saka).
No. 56/2015 (I)/PPS-III — In pursuance of sub-paragraph (2) of paragraph 17 of the

Election Symbols (Reservation & Allotment) Order, 1968, the Election Commission of

India hereby makes the following amendments to its Notification No. 56/2015/PPS-II, dated
13.01.2015, namely:-

1. In Table II (State Parties), appended to the said Notification —

(1) Against Sl. No. 20 in respect of the State of Sikkim, the existing entry under
column No. 4 related to ‘Sikkim Krantikari Morcha’, shall be substituted with the entry
‘Table Lamp’.
2. In Table III (Registered un-recognised parties), appended to the said Notification —

(1) After the existing entries at SI. No. 1737, the following entries shall be inserted

under Column Nos. 1, 2 & 3, respectively:-
TABLE

Sl
No.

Name of the Party

Address

1738.

Rashtriya Lok Tantra Dal

Gram Mohalla — Nagla Kashi,
Tehsil — Dhaulana,

District — Hapur,

Uttar Pradesh — 245301.

1739.

Pashchimi Uttar Pradesh Vikas
Party

H.No. 1, Kasana Niwas, Village — Morna,
Sector — 35, Noida,

District — Gautambuddh Nagar,

Uttar Pradesh — 201308.

1740.

Ahinsawadi Janata Party

Near N.T.P.C. Main Gate, Noufari,
Village — Lodhai,

Shamshabad Road, Agra,

District — Agra,

Uttar Pradesh.

1741.

Global People Peace Party

1 No. Anandanagar,
P.O. Anandanagar,
P.S.-Kalyani,

District — Nadia,

West Bengal — 741245.
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SI.
No.

Name of the Party

Address

1742.

The Public Welfare Party

Sonapur Complex, Alhadnagar,

Ward No.14 East of Zilla Complex High
School

Gadchiroli,

Maharashtra — 442605.

1743.

Aim Political Party

543, Babasheb Ambedkar Society,
Room No. 179, CEN No. 301,
Capt. Prakash Pethe Marg,

Cuffe Parade, Colaba,

Mumbai,

Maharashtra — 400005.

1744.

Bhartiya Janmukti Party

Village — Dundur, P.O. Latheya,
P.S. — Chhatarpur, District — Palamau,
Jharkhand — 822116.

1745.

Anaithindiya Samuthaya Makkal
Katchi

80, Kuzhandhai Velan Lane,
Main Road, Dindigul,
Tamil Nadu — 624001.

1746

Ujala Party

E-26, Gali No.9,

Near Water Tank,
Subhash Vihar,
Bhajanpura, Delhi-53.

1747

Apna Raj Front

House No.1096, Sector-7,
Bahadurgarh,
Haryana.

1748

Mazdoor Vikash Dal

At-Qtr. No.Plot-E/124,
Phase-I, Chhend, Rourkela,
Dist- Sundargarh,
Odisha-769015

1749

Bharat Janta Dal (Tughlaq)

Village-Nirmani, Post-Nirmana,
Block- Baghra, Thana- Shahpur,
Dist-Muzaffarnagar.

Uttar Pradesh.

1750

Janapaalana Party (Democratic)

8-2-703/2/B, Plot No.2,
Road No. 12,

Banjara Hills,

Hyderabad,

Andhra Pradesh — 500034.

1751

Anjaan Aadmi Party

House No. 391/117A/1,
Radha Nagar Colony,
Phulwariya Road Daraganj,
Allahabad

Uttar Pradesh.

1752

Garib Janta Dal (Secular),

Mitra Mandal Colony,

Ward No.11, Located Holding No. 470,
Saket Vihar, Anishabad, Patna-2

Bihar.
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SI.
No.

Name of the Party

Address

1753

Swaraj Janata Party

B-79-B, Street No. 7,
Shiv Vihar, Karawal Nagar,
Delhi-110094

1754

Kerala Vikas Congress

EP.111/468, Eruvessi Village,

P.O.- Chemperi, Taliparamba Taluk,
Kannur District,

Kerala- 670632

1755

Aap Aur Hum Party

Ward No. 24, House No. 714/647,
Mohalla-Basanti Gali,

District — Muzaffarpur,

Bihar

1756

Jan Shakti Party of India

House No.2, Bhamian Khurd,
Bhamian Road, Ludhiana,
Punjab-141010

1757

Bharat Utthan Party

Village- Harni Ausari,
Pragana-Hissampur,
Post- Arai Umri

Tehsil- Kaiserganj,
District —Bahraich,
Uttar Pradesh — 271904.

1758

Bhartiya Kautilya Sena

R-14/6(Basement),

Rajnagar, In Front of Square Mall
Ghaziabad,

Uttar Pradesh.

1759

Ekta Vikas Mahasabha Party

Sinha Sadan, L.C.T. Ghat,
East Mainpura,
Thana-Pataliputra Colony,
Post-G.P.O., Sadar- Patna,
District —Patna,
Bihar-800001

1760

Samuga Makkal Katchi

No.3 Mudalair Street,
Vallam Village, Kanchepuram Dt.
Tamil Nadu — 602105.

1761

Deshvadi Party

House No.2184, D-Block,
Indira Nagar,

Janpad — Lucknow,

Uttar Pradesh- 226016

1762

Jantawadi Congress Party

161/B, Opp. Shivaji Garden,
Swadeshi Mill Road, Chunabhatti (E),
Mumbai,

Maharashtra — 400037.

1763

Vikas Insaf Party

House No. 23, Ward No. 10,
Mahmoodpur Pargana,

Near P.C.F. Godown,

Tehsil- Sadar, District — Fatehpur,
Uttar Pradesh-212601
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SI.
No.

Name of the Party

Address

1764

Telengana Independent Party

House No.5-2-13, Tirumala Nagar,
Moulali, R.R. District,

Kapra Circle,

Hyderabad,

Andhra Pradesh- 500040

1765

Studentz United For Nation Party

D.No. 12-464/4, B-Block,
Tadepalli,
District-Guntur,

Andhra Pradesh — 522501

1766

Bhartiya Janhit Congress Party

A-3, Room No. 602,

6" Floor, R.N.A. Park,

Vashi Naka, R.C. Marg, Chembur,
Mumbai,

Maharashtra — 400074

1767

Bhartiya Gramin Samaj Party

Bhawan No. 15/357,

Near Bharoshi ki Dharamshala,
Pancham Wali Gali, Duttpura,
Morena,

Madhya Pradesh-476001

1768

Sarvajan Hitay Party

70/59, Leader Road,
Allahabad,
Uttar Pradesh — 211003.

1769

National People’s Congress

H.No. 3-6-200, Flat No. 105,
Arunodaya Apartment,

Street No.15, Himayatanagar,
Hyderabad-500029,

Andhra Pradesh

1770

Rastriya Aam Jan Seva Party

C-90, Khasra No. 770,
Madanpur Khaddar Extension,
Tehsil, Mehrauli,

New Delhi-110076

1771

Yuva Anubhav Party

House No. - 393 -1,
Haritima, Rajiv Nagar,
West Basharatpur,
Gorakhpur,

Uttar Pradesh.

1772

National Adhikar Insaf Party

House No. — 230, Street No. — 7,
S.A.S. Nagar, Abohar Road,

Sri Muktsar Sahib,

Punjab

1773

Akhil Bhartiya Sawarn Party

177/Q/94, LIC Society,
Sharda Nagar,

Kanpur,

Uttar Pradesh — 208024.

1774

Bharat Mata Party

Village & Post — Katka,
District — Mirzapur,
Uttar Pradesh
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SL. Name of the Party Address
No.
1775 | Janta Sarkar Party 1-4/39, Ground Floor,

Sector — 16, Rohini,
Delhi-110089

1776 | Akhil Bhartiya Aapki Apni Party F-2, Ground Floor,
Rajendra Park, Nangloi,
New Delhi — 110041

1777 | Tamilnadu Telurigu Makkal Katch | Door No.-1/803,

Opposite Karpagam University,
Pollachi Main Road,
Coimbatore,

Tamil Nadu — 641021

1778 | Bharatiya Sangram Parishad 48, Bank Street,

Khatau Building, Ground Floor,

S.B.S. Road, Opposite Old Custom House,
Fort, Mumbai,

Maharashtra - 400001

1779 | Rashtriya Jan Jan Party Village- Nawada Khurd,

Post- Sahdullahpur, Via- Hajipur,
District- Vaishali,

Bihar.

1780 | International Party Block-B-5, Flat No.-111,
Yamuna Vihar,
Delhi-110053

1781 | New Rashtriya Samaj Party H.No. 167/2/5/F/4, 1* Floor,
Bramhanand Nagar, Tadali Road,
Kamatghar, Bhiwandi,

District- Thane,

Maharashtra- 421305

1782 | Rashtravyapi Janta Party M.M.S. 1/84, Sector — A, Aliganj,
Lucknow,
Uttar Pradesh.

(i) Entries under column 1, 2 and 3, pertaining to ‘Gujarat Parivartan Party’
mentioned at Sl. No. 597 shall be deleted.

(iii)) Against S1.No. 1079 the existing entries under column 2 shall be substituted by
the entries ‘Navodayam party’.

(iv) Against Sl. No. 1301 the existing entries under column 2 shall be substituted
by the entries ¢ Rashtriya Jan-Jagran Morcha’.

(v) Against SI. No. 373 in respect of ‘Bharatiya Sarvodaya Kranti Party’, the
existing entries under column 3 shall be substituted by the entries ‘113, Malikpur, G.T.B.
Nagar, Delhi-110009.

(vi) Against SI. No. 83 in respect of ‘Akhil Bhartiya Aamjan party’, the existing
entries under column 3 shall be substituted by the entires ‘Mukam Post Ladpura, Via-
Gagwana, District-Ajmer, Rajasthan-305023".

(vii) Against S1.No. 750 in respect of ‘Jan Raajya Party’, the existing entries under
column 3 shall be substituted by the entries ‘110/F/10A/1A, Kanahipur Village,
Dhoomangunj, Allahabad-211001, Uttar Pradesh’.
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(viii) Against SI. No. 229 in respect of ‘Bahujan Samaj party (Ambedkar)’, the
existing entries under column 3 shall be substituted by the entries ‘H.No.- B-33/103,
Mohalla Shehrian, Kapurthala, Punjab’.

3. In Table 1V (List of Free Symbols), appended to the said Notification-

(1) The existing entry at S1.No. 3 shall be substituted by the entries ‘Auto-Rickshaw
(In all States and Union Territories except in the States of Andhra Pradesh and Telangana)’.

(i1) The existing entry at S1.No. 46 shall be substituted by the entries ‘Hat (In all
States and Union Territories except in the States of Andhra Pradesh and Telangana)’.

(i11) The existing entries at SI.No. 51 and 52 i.e. ‘Kettle’ and ‘Lady Purse’ shall be
deleted.

(iv) The existing entry at S1.No. 75 i.e. ‘Table Lamp’ shall be deleted.

By order,
VARINDER KUMAR,
Secretary,

Election Commission of India.
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